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" Registration No

Descriplion of Vehlcle

Dealer's Name & Address

Owner Name

Full Address: (Permanent)
Full Address: (Temporary)
Fitness UpTo

Owner Serfal No

Detailed Description

Class of Vehicle

Owmnership
Relationship with the
Nominee

Maker's Name

Front HSRP No

Type of Body

No of Cylinders
Engine No

Horse Power(BHP)
Maker's Classilication
Seating Cap(in all)
Sleepar Cap

Colour

Other Criteria
Vehicle Purchase As

SN EATuIvIN LI gy wr U TMAR FRUADEDN

Transport Department SONBHADRA

16

: 06-Oct-2023
NEW

: RAJ SONS AUTO PVT LTD, S 1/3 A-K-1 RAMA SHANKAR NAGAR, COLONY SHIVPUR VNS

FORM 23

CERTIFICATE OF REGISTRATION
: UP64BTB982 Registration Date
: CONSTRUCTION Purpose For Printing RC
EQUIPMENT VEHICLE
(COMMERCIAL)
.. 187-221003
: VIVEKANAND Sontwilefdaughter of

: 510 - GUPTESHVAR

: KHALIYARI. RAYPUR, , SONBHADRA, UTTAR PRADESH-231213
: KHALIYAR|, RAYPUR, . SONBHADRA-UTTAR PRADESH-231213

: 05-Oct-2025
|

: CONSTRUCTION
EQUIPMENT VEHICLE
(COMMERCIAL)

: INDIVIDUAL

: Falher

- JCE INDIA LIMITED
: AA1026955016

. BACKHOE LOADER
14

: H00393556

:73.70

: 3DX PLUS-2WD

o |

.0

: YELLOW

: Fully Built

Tax UpTo

Link Vehlcle No

Nominee Name
Norms

Rear HSRP No
Month/Year of Manuf.
Chassis No

Fuel

Cubic Capacity
Wheel base

Standing Cap
Unladen Wt (kgs)
Laden/GV Wt (kgs)
AC Fitted

: 31-Aug-2024

: GUPTESHVAR PANDEY
: CEV STAGE IV

- AA2067092629

1 09/2023

: RAJ3DXS4C03330240
: DIESEL

-4399.00

12170

:0
1 7510
.0
:NO

Additional Particulars of all transport vehicles other than motor cabs (Gross Vehicle Weight)

By Manul. As Regd. -
Description Weighl(in kgs)

a) Front: 9.00X16 1630

b) Rear: 14.00X25-12 PR 5880

c) Other: 0

d) Tandem: 0

The motor vehicle above described is subject to Hypothecation in favour of CHOLAMANDALAM INV.& FIN.
COM. LTD., AMBIKAMOTOR BUILDING, MURDHAVA, RENUKOOT, Sonbhadra, Uttar Pradesh-231213 w.e.[. 04.

Ocl-2023.

Purchase dt : 30-Sep-2023 Sale Amt : 3335379/-

OTT Date : 30-Sep-2023 AmountRept No 115120/ UP64D23100000226
TaxUpTo : 31-Aug-2024 Vehicle Is Govts Pvt. : PRIVATE

Tax Exempted or Not . NOT EXEMPTED Date of Approval : 08-Oct-2023

Other State/Transfer/Conversion Detalls

Previous Owner
Old State Entry Date
Transfer Date Conversion Date

This certificate is valid from 06-Oct-2023 to 05-Oct-2038

7 3629022

Previous RecNo

ﬁ%‘mﬁm

m I 'qﬂ‘l":!nzt‘c



Rengistration No
Description of Vehicle
Dealer's Name & Address
Owner Name

Full Address: (Permanent)
Full Address: (Temporary)
Fitness UpTo

Detailed Description
Class of Vehicle
Ownershlp

Maker's Name

Front HSRP No
Type of Body

No of Cylinders
Engine No

Horse Power(BHP)
Maker's Classification
Seating Cap(in all)
Sleepar Cap

Colour

Other Criteria
Vehicle Purchase As

: UPG4AWS 541

: AGRICULTURAL TRACTOR Purpose For Printing RC
- VINDHAYA AUTO SALES, PIPARI ROAD, SONEBHADRA. . . 200-231216
- JUGLESH KUMAR
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GOVERNMENT OF L]FH:A’! “HHRB‘E@F‘ISD”" vihan vahan'u 'reports TormPaper)

Transport Department SONBHADRA
FORM 23
CERTIFICATE OF REGISTRATION

. D7-Nov-2023
NEW

Registration Date

Sonfwile/daughter of : SHAMBHU
KARAHI, RAIPUR. ROBERTSGAMJ, SONBHADRA, UTTAR PRADESH-231213
: KARAHI, RAIPUR. ROBERTSGANJ, SONBHADRA-UTTAR PRADESH-2312153

. 06-Nov-2036

* AGRICULTURAL TRACTOR
INDIVIDUAL
: MAHINDRA & MAHINDRA
LIMITED (SWARAJ DIVISION)
:BA2107274620
: AGRICULTURE TRACTOR
K]
- EZ 4001/SFF23862
c49.31
SWARAL 744 XT
g |
0
: BLUE

Fully Built

Owmner Serial No

Link Vehicle No
Norms

Rear HSRP No

Month/Year of Manuf.

Chassis No

Fuel

Cublc Capacity
Wheel base
Standing Cap
Unladen Wt (kgs)
Laden/GV Wt (kgs)
AC Fitted

1

: Bharal (Trem) Stage Il A

: BA2314269708
052023

- MBN3US3AAPCFG6584

- DIESEL
3470 20

: 2100

:D

1 2070

- 2810

*NO

Additional Particulars of all transport vehicles ather than motor cabs (Gross Vehicle Weight)

By Manul.

a) Front:
b) Rear:
c) Other:
d) Tandem:

The moter vehicle above described is subject to

Description

As Regd.

Weight(in kgs)

ROBERTSGANJ, , . Sonbhadra, Ultar Pradesh-231216 w.e [ 06-Nov-2023.

Purchase dt

OTT Date

Vehicle is Govtd Pvt.
Date of Approval

: 05-Nov-2023

. PRIVATE
. 07-Nov-2023

Other State/Transfer/Conversion Details

Previous Owner
Old State
Transfer Date

Sale Aml
AmountRept No

Tax Exempled or Nol

Previous RegNo
Entry Date
Conversion Date

This certificate Is valid from 07-Nov-2023 to 06-Nov-2038

Date - 14-Nov-2023 14 0012

Taxahen Particulars / Advance Registralion Mark Fee Details

Hypothecalion in favour of M&M FINANCIAL SERVICES LTD .

- B54533/-

I

: EXEMPTED

Signature of Registening Authonty

Dale * 14-Nov .2023
— ‘lul“ ¢ ;_

.
11714:20203, 2
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Reglstration No
Description of Vehicle
Dealer's Name & Address
Owner Name

Full Address: (Permanent)
Full Address: (Temporary)
Fitness UpTo

Detailed Descriplion

Class of Vehicle
Ownership
Maker’'s Name

Front HSRP No
Type of Body

No of Cylinders
Engine No

Horse Power(BHP)
Maker's Classification
Sealing Cap(in all)
Sleepar Cap

Colour

Other Criteria
Vehicle Purchase As

: UPB4AU0BS54
: AGRICULTURAL TRACTOR Purpose For PrintingRC ~ :NEW
: VINDHAYA AUTO SALES, PIPARI ROAD, SONEBHADRA, , -

: MAHENDRA SINGH
: TENDUA, RAIPUR, ROBERTSGANJ, SONBHADRA, UTTAR PRADESH-231213
: TENDUA, RAIPUR, ROBERTSGAN., SONBHADRA-UTTAR PRADESH-231213
: 25-Sap-2037

: INDIVIDUAL
: MAHINDRA & MAHINDRA

18

GOVERNMENT OF U mﬁqﬁﬂ.ﬂﬂ.g—dw.gov.hﬂvahamahanm'mponyfomﬁ’ap

Transport Department SONBHADRA

FORM 23
CERTIFICATE OF REGISTRATION

Registration Date : 26-Sap-2022

Son/wile/daughter of : SHIVBAHADUR SINGH

Owner Serial No 43 |

: AGRICULTURAL TRACTOR Link Vehicle No

Norms : Bharat (Trem) Stage il A

LIMITED (SWARAJ DIVISION)

: BA2105011476 Rear HSRP No : BA2310134853
: AGRICULTURE TRACTOR MonthfYear of Manuf. 1 08/2022

.3 Chassis No : MBNBTS3ABNCF41899
: DC.3009/SEF07277 Fuel : DIESEL
14435 Cubic Capacity :3136.00

T SWARAJ 742XT Wheel base : 2070

=1 Standing Cap : :0

-0 Unladen Wt (kgs) : 2040

: BLUE Laden/GV Wt (kgs) . 2780

r AC Fitted :NO

: Fully Bullt

Additional Particulars of all transport vehicles other than motor cabs (Gross Vehicle Weight)

By Manuf.

a) Front:
b) Rear:
c) Other;
d) Tandem:

As Regd.

Description Weight(in kgs)

The motor vehicle above described is subject to Hypothacation in favour of M&M FINANCIAL SERVICES

LTD., ROBERTSGANJ, .,

Purchase dt

OTT Date

Vehicle s Govt! Pvi
Date of Appraval

Sonbhadra, Utlar Pradesh-231216 w.e.l. 22-Aug-2022.

Other State/Transfer/Conversion Details

Previous Owner
Old State
Transfer Date

This certificate is valid I’rom 26-Sep-2022 to 25-Sep-2037

Date : 23-Nov-2022 17.05:51

Taxation Parliculars / Advance Registrallon Mark Fee Delalls

N AT72ANR7T

- 22-Aug-2022 Sale Amt 1 7228771-
! Amount/Rept No }
PRIVATE Tax Exempted or Not : EXEMPTED
. 15-Nov-2022
Previous RegNo
Entry Date
Conversion Date
Signature of Regislering Authority:

NNCH 420 FRVER2

7l
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Risk Assumption Letter

Dear Mrs. KOUSHLYA WO OM PRAKASH

Thank you for choosing Rellance General Insurance.,
Please lind enclosed pelicy no,: 110822323430005871 wh'ch has been Issued based on the details declared by the spplicant

natirad Vehicla' Dotalls TN S ¥} FTS T p——

.
i dag i

| NEW

Registration No. Mfg. Monlh & Year

okl i Mg & Ye: NIRRT, =Y A |
Make  Hodel & Varlant ' Mahindra/4TS/D1 Xp Plus CC/HP . - ‘
Engne NoJChassisNo. | RNJSNDA1GBS/MBNGAAJKAPRKOI0S! | GvW/ | biioid |
m;f Body / LCC{excluding li NAY Manufacturer fully buid In ‘ Yes '
RTO Lozation | UTTAR PRADESH - Chandaull | Total Premium T \ 1147200
Vehide subtypo | AGRICULTURAL TRACTORS

|Iove
Inslired's D selared Valkro (IDV) I T T T T e e sl e P s R T

%

‘ 703000.00 ]

| Chassis DV T | 0.0 | Non Eloctrical Accossaries € | 0.0
Body IDV € ! 0.0 |CNG/LPGKI T - o
Veohicle IDV T | 703000 |'rra|m: Sido Car ¥ 0.0
Elactrical / Eloctronic '

Moacahiten € 0.0 | Total IDV € 703000.00

Prévious Policy Dotails

Period of Insurance s | Provious Palicy-Clalm Status

Previous Year Policy No.
From: 04-04-1900 To: mdnight | | | [0 Yes O Mo
YOU HAVE OPTED FOR THE FOLLOWING COVERS ,_
(/%

2:'::"" Vehicle Own Damage + Third Party Coverago _,..\ ¥

Electricallelectronic accessores PN\

O Non-electrical accessories iy, O

O Ekfuel kits comprising LPG/GNG systems ' |~

et @

Add-on Covers s

Provides cover for lowing d;a‘rgés over and above the standard pelicy guldeline as per the cover apted by cuslomer (Sum
Insured - T 0.0/-). ™
Provide allowance towards the Hotel accommadation Insured vehicle mel with accident/ siclen 200 kms away from Lhe
location provided In policy copy.

Indemnify the Insured for an additional TPPD amount opled for damage to property other than the property belonging o the
Insured or held [n trust or In custody of Insured

Please take a moment {o carefully check your policy delalls mentioned abave ond In the policy schedule, Kindly confirm that the seme are in order. In case of
discrepancles, please let us know Immediately. You can write fo us al rgicl services@relianceada.com or call us on 022 48303009(Paid) for necessary
changes/rectification. In the absence of any communication from you within a perlod of 15 days of recelpt of thls lelter, we will consider that the Issued po'icy I5 in
arder ard as per your proposal. Non disclosure and/or misrepresentation of cdaims in the previous policy period can lead to cancellation of ycur policy or rejecton of
ur dams. (7 ¢

mnls-Wmnted that the Insured named herelniowner of the vehicle holds a valid Pellution Under Control (PUC) Certificate and/ar valid fitness certificate, as
applicable, an Lha date of commencement of the Policy and undertakes ta renew and malntain a valld end effective PUC and/or filness Carlificale, as applicable,
during the subsistance of the Policy. Further, the Company reserves the right to take appropriata action In casa of any discrepancy In the PUC or fitness certificate.)

g <

' For Rellance General Insurance Co. Lich

o
Jf'.;_‘_
F &%

) y; /

D Additional towing Charges

D Emergency Holal
Accommeodation

D Additional Limit of TPPD

Authorised Signalory
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policy- Schedule

kage

(] ey 4
SR 005 23506320

Riads 17 a

nee:
|Insured Name :MAS KOUSHLYA VO OM PRAXASH Period of Insurol

h:
Communicalion Address & Placo of Supply: Pollcy Issuing Branc
VILLAGE DEVKHAT,POST NAUGARH DIST CHANDAULL.,

FRADESH,INDIA232110

UTTAR

Tax Involce No. & Date :
GSTINMUIN of the Insured :

| Mokile No :7607T765227
(EmaldD: SANJAYMAURYASSEASGMAILCOM

Instared Vohicie Détalis 35
| Regiatration No.

From 15:33 Hrs on 30-May-2023 to Micnight of 28-
rom 15

o 2 AND 303
; 39 \

APPLE PLAZA. UNIT MO 301, 9 .

SENAPATI BAPAT MARG, DADAR WEST .

MUMB&I_I-MHARASI-ITRA.

420023

R30052350532 & 30 May 2023 17.03

JAN-2023 [

Mok i i 42|
MakeModel & Varlanl | Mahindra’475 & Di Xp Plus |cciwp |
Engine No/Chassls No. | RMUSNDA1685WBNGAAIKAPRKD 1061 | Gww | 14E0 ;
|
Type of Body [ ‘ ! Yes
| LCC{oxcluding driver) NAD | Manufacturer fully bulld In { |
RTO Location | UTTAR PRADESH - Chandauil Total Premium T ‘ 11472.00 |
Vehicla subtype AGRICULTURAL TRACTORS vt | 703000.00 |
|
SHscioLasn Mahindra & Mahinra Financial Services Lid ,Chandaui

Insured Declared Value (1DV)

Chassls DV € 0.0 | Non Electricat Accessories ¥ 0.0
Body IDV € 0.0 |CHG/LPG Kit¥ 0.0
Vahiclo OV € 703000 | Tralier ¥ | 0.0
Electrical / Electronic Accessord

< Accassorfes € 0.0 | Total IDV ¥ I 703000.00 |
Premium Summary 3 ]
O ] e ;
l;:: :Dmsgo Sectlon | Amoumm) | Uabllity - Sactien Il Amouniy)

; c ; 209143 | Basic Liabilay (TPPD 1) 7267.00
overs or L -, 5
Mo q',smmn Ps Tyres/Tubes i Total Baslic Liabllity Premium 7267.00

paris ex: (MT.23) " 3571 PA Banefits - Section Il '
Total Basic Own Damage Premium 2405.14 | L0521y lo pad criver andier Concuctor
TOTAL OWN DAMAGE PREMIUM ; 240544 | nOlor cleaner $0.00
o, | TOTAL LIABILITY PREMIUM 7317.00
. ¢, | TOTAL PACKAGE PREMIUM (Sec 1+ 1l +11) 8722.00
. g IGST (218.00 %
Rl ) vl e Jp IR 1750.00
AL E LM PAVABLE [y A e e RRTRERRIA G S Rty o
Sutiect 10 LMLT Encthon, & o A S S AT
-1 EndtNos. & Memarandum prntedsm Hached |
GSTIN Z7AABCRS 7478126, M hereto. IMT 474023217
HSN M'M-me af l!ﬂt!? ‘Martor vehicla Insurance Sendca
“As per 1ne GST requlations, the amount of GST
\the amoun Wil not be refung .
Garsol dated Stamp duty Paid vida Lettr of Authersason "N L ooy enrsement s canceted shr 0 Setes o he e financial year"
Sw@mp Oftce, Mumbel.** Not Apgiicable for the Siata agm*'cstfmm'wuu Period DL27/03/2023 1o DL01/1272023)/1156 DT.27 MAR 2023" a1
T1BRG161 / Mahindra Insurance
Brokers Ld 93823984
p— : 9 Payblma.care§mahindra,com LAKPKB521E
o % _E"““" ! Intermedia,
Special Conditlgns i ThaTrador S Intarmediary E-mall ID PDS UID Aadhasr No. | PAN No,
iy i ractor is rated as an geri
" Agent/ Sales Manager Graultura) ractor based on Information of exclusive
us & 2
nder lhe pelicy for Mon Agraullural Use of m:.:’z:u&mm' 1 72 such premium is recefved, Coﬂ\pany :ha]]lsr:’;qub;?:b.?:

Rellance General Insuranc

eC
Roglstered & Corporale Om“ompnrlr Limitod

: Relianco Gene «IRDAL Registration Mg, 103

b, Viestam E‘;fﬂsl H|ghwuy Go al I'\ﬂl.la"'iGE Cm-rpi h " e
Corporate 'del‘lllty No. UB580 » G0regasn tEasl). Mumba| - 400 uﬁliau Tiled, Bth F oar, Oberol Commerz, In'.arnau: 8001:2015 Cerlified Cumpgn,
Priv. m? RUQDFLC1233GD. UIN: | - onal B |
Ventures ale Limied and used by Rellane e RDAN103RPD[)” ' . - usiness Park Obera G

Y - E .
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1#4es, please stlact
tyes, p 1 cerlificate of Installaten In the vehido, l5supdy by Automzbla Assaclation of India.

i, Areyouam e
y ember of Aulemabile Asscciation of India? If yos5. pleaso submil membersh p copy O i -
. \Whelher the Vehicle is used for Driving Tuitions? D Yes No
. Whelher use of Vehicle Is limiled to Own Premises? O REe No
Whether - )
N the commercial vehicle Is also used for Private purposes (extluding use for hire of reward)? O =
. Are you enttied to No Claim Bonus 7 ;
I Yes, please submit proof thereof e "
Yes
i ‘hether the Vehicle is fitled with Fibre Glass Tank? O ’ .
4. Whether the Vehicle belongs 1o the Embassy/Censulale of o Foreign Counlry? O ve O '
I 50, Is the duty element included in the IDV?
\ Yes
5. Whelher the Vehicle Is design for use of Blind/Handicapped/Mentally Challenged Person? D pa
6. Dale of purchase of the Vehide by the Proposer 30-May-2023 Si
ccon
7. Whether the vehicle at the lime of the purchase was D it D d hand
37.  Whether the Vehicle al the time of purchase was , D New D Seandhew

38. Liability o third parties: The policy provides Third Parly Propery Damage (TPPD) of ¥ { lakh (Two wheelers) and T 7.5 lakhs {cther dass of

vehicles)
Do you wish 1o reslrict the above limits to the statutory TPPD Liability limit of T 6000/ only? O Yes Nao
Do you wish to caver legal liabllity to?
(a) Driver/Conductor /Cleaner (No. of persons) ) O Yes O ®o
(b) Other employees {No. of Persons) P ; O vYes O Ne
(c) Non-fare paying passenger (No. of persons) F ' O vYes [J No
39. Do you wish 1o Include personal Accident (P.A.) Cover for palél drivers, deaners and conduclors? E] Yes D Na

I Yes, give name and Capltal Sum Insured (CSI) opled for. The maximum CSl avallable per person is T 1 Lakh In the case cf Molarised two-
wheelers and Z 2 lakhs for other classes of vehicles. &

40, Personal Accident Caver for Owner Driver. Please give jelails of nominalion

/o Name of Appoinlee (If i’
Name Name of Nominee ff-\ge pf Nominee Nominee Is Minor) Relationship Address

| b
(Note: 1. Personal Accident cover for avmer driver Is compulsary for Sum Insured of ¥15,00,000/- for Two Wheeler, Privata Car, GCV, PCV

and Misc-D Sy,
2. Cempulsary PA cover for owner driver cannot be grantad where a vehicle |s owned by a company, a partnership frm or a similar

body corporale or where the oaner-driver does nol hoid an elfective driving Leanse)

41. Do you wish to Include Personal Aad‘dénlcuver Named Persons? D Yes D No
~ Name of
& Name af Age Appaintee
Name csi Oplf;d' ¢ Mominee of Nominee (if Nominee is Relstionship e
o~ S Minor)
LA

42.  Exiension of Geographical Area:
\Whether extension of Geographical Area to the lollowing couniries required?

[J 1.Bangladesh “J 2emwan [J 3.Madves [ 4 Nepal [0 5Pakstan [ 6.Srilanka
Delails of Hira Purchase f Hypothecation/ Lease

43, Pleasestate Iﬂe'e‘ vehicle Is under [J Hire purchase [0 |LeaseAgresment []  Hypcthecation Agreement

If so, give name end address of concerned parlles.
4a,  Full Name;M/s MAHINDRA & MAHINDRA FINANCIAL SERVICES LTD
45, Address CHANDAULI

“ Non - electrical
Insured's Declared Value (IDV) of vehicle no;esseo;s.;:ted 1o lhe |Electrical accessories | Value of CNG/ LPG Kit
vehide fitted to the vehicle Bi Fuel Total Value
Rollance General Insurance Campany Limited. IRDAI Reglstration No. 103 An 150 9001:2015 Certifiad C
ed Company

Reglsiered & Corporata Offica: Rellance General Insurance Company Umited, 6th FI
o O Viestom Express Highway, Qoo o (M), MRl D ORE. 7 T ol Commerz, inlfmatianal Eisses Pk, Qisirak a0
orporota Idantity No, UBESD3NH2000PLC128300, UIN: IRDAN1T03RPO012vVD2100001
Vanlutes Privale LimAed and used by Rellance General Insurance Company Limiled UMB;U::SI;W;(S:;?&,JSIS?-;;:;;;% 1o ﬁ%[:g'?;:hai S
- d vear, 1. .
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. . i .C.
18.  Gross Vehicle Weight (GVW)/Cubic Capacily (C.C.) [] Hazardous Goods

[[] Non-Hazardous Goods

19.  Goods type (Applicable only if GVW+7500Kgs) Yis [ No
20.  Isthe Vehicle made in India? ; 0
ing vehicles
21, Max. Licensed camying capacity (No. of Passengers) In case of Passenger carrying
22.  Vehicle Category [ Bus Orex

[J cConlract Carriage  [] Stage Carriage [ Private Usage

Vehicle usage lype (Applicable If bus) : D Ottiars

ickup Bus
Veicle usage sub type (Applicable if Contract Carriage): [ School Bus [] Employee pickup
23.  Sesling capacily (Including Driver) 1

Delails of the Vehlcle Type and Use

i G LPG
24. a. Whether the Vehicle is driven by Non-convenlional saurce of power? []Yes [] No If yes [CsiFuel [JcN |

Nan - electrical ical accessories | Value of CNG/ LPG Kit ] tal Val
Insured's Declared Value (IDV) of vehide accesseries fifled lo lhe az‘;';?;a t:'; vehide Bl Fuel s L
vehicle
Chassls Body ®) Q) B (9] R)
0.0 0.0 0.0 0.0 0.0 702000.00
Do you have a volid PUC? [4] Yes Ote

(Nois-Warranled that the Insured named herein‘owner of the vehide holds a valid Poluticn Undar Control (PUC) Certificate anc/or vaid fitness cerificale, Bs applicat
©n the dats of commencement of the Policy and uncertakes 19 renew and maintain a vald and effective PUC and/or fitness Certificale, as spplicable, during Ihe
subsistance of the Policy. Furiher, the Company reserves the right o take appropriale action in case of any discrepancy in the PUG of filnesscertificats.)

25 DetalsofDriver: (a)Age of Owner Driver h Others — SIUeR

(b)  Does Ihe driver suffer from defeclive vision or hearing or any physical Infimity. O ves [J No
Ir*Yes"® please give detais, P

(€)  Hasthe driver ever been Involved for causing any accident or Iussf_ ‘. O Yes O wno
If Yes" please give details as under Including the pending prosecution, If any:-

{9 DOB 7y

26.  Add On Covers (Subject to avallability and eligibility) _*
(a)  Easy Monthly Instalment (EMI) Protection Cover: (RGI-MO-A00-00-1 7-VD1-14-15) O Yes O ne
If Yes, please choose any one oplion; e

(0 Piani-1EMLEM AmountT___ <~ O Pianii-2 EMis, EMI Amount 2
[0 Pianii-3EMs, EMI Amount T . -

(b)  Additional Towing Charges

() Nil Depreciation Cover: L4 E]
{d)  Total Cover AN O
(8)  Voluntary Deductible (/s 0
Voluntary Deductible amount opted
(N Emergency Hotel Accommodation O
Benefit Amount: 200 - 7
() Additional Limit of TPPD | 0O
Additional Limit opled-¥0.0
(") Personal Belongings Caver O
Benefil Amount: 70.0
() Daiy Aliowance Benefit 0
Per day allowance amount opted: 70,0
Coveragé Days opled:
0}  Dally Aliowance Benefit Plus 0
Per day sllowance amount opted: ¥0.0
Coverage Days opted: g
(k) £, Tools and Equipment Cover
() Any other Details O
A Is the vehicle fitted wilh any Antrlheft device approved by the ARAI? D Yes N
o
llance General Insurance Company Lim|ted,
glstered & Corporate Office: Hz!lar!:m Gal::m:ﬁ:i‘:lm“n.cilg?n:,alrar:l?:d, Eth Floor, Oberol Camme |M| 10 9001:2015 Cottiey cump‘"’
y, Off Westemn Express Highway, Goregaan (East), Mumbal - 400 0e9, ' % Intematonal Business Park, Oberol Gargan

rporate idﬂ!‘tﬂ.h_! ﬂ_O._UES‘EOSSA_}-!zoDOPLC125300. UIN: IRDAN{NIRPAAT Minacnnnns —
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L for POS
. proposal Form for Reliance Commerclal Vehicles Package Policy
{  (other than Motor Trade Internal Risks Policy)
3 .

(The quenes mada/details stated below are (he minimum requirement lo be fumnished by a propaser.
| The Insurer may seek any other infonmation as desired for under for underwTiting purpase.)
“(Applicable lo all classes of vehicles wilh suilable amendments in ‘Limilations as to Use')

O rev O ccv ¥ wMiscD O Traier

1 For,Office)UseOnly T35S
| Policy Number 110522323430005871 Date
|

[

Savvion Reference No Inspection Lead No.
Intermediary)Datalls]{To!be filled In BLOCKILETTERS) : ‘
Coge 11BRG161

[ Intermediary Name MAHINDRA INSURANCE BROKERS LTD

I Branch Name hahim Code 1108
Sales Manager Name  Sonu Tiwari Code 71002205
*POS PAN No. IAKPKBS81E *POS UID Aadhaar No.

Detalls (To be filled In BLOCK LETTERS)
4. ThisProposalis for [JA new Policy []Renewal of Policy O Endofsément [0 others (Please specify)
CInr. [ Mrs. KOUSHLYA WO OM

2a. Proposers Full Name
Address for Communication

2b. Address ! Address where Vehicle Is Normally Kept and Used

FlavBullding/Door/Block No. \ﬁtla%e DevikhatPost Naugarh
Road/Streel/Sector Dist Chandad N\
Nearest Landmark i =
Area {
City {;
Pin Code 232110 O
Stzve UTTAR PRADESH, |
Country India (7
Pnone N Moble 7607768227
Emergency Contact No. i Blood Group
Emad SANJAYMAURYASSBA@CMA  Fox
3. Period of Insurance From 301052023 To 29/05/2024

¢ SouceofFunds [ Business ([Z] Profession [ salary [ Agricuttural Income [ savings [ Others

5. Montylncome [ uptoz20000 [J 720,00110%50,000 [J 2 50,001 o 1,00,000 [J 71,00,001 and above
& 7.PANNo.  IAKPKB581E

6. UID Aadhaar No. /
{

v B
/

Detalls of the Vehicle

8. Registration Number /) NEW 9. Date of Reglstralon ~ 30-May-2023
10. Reglstering Authority & Location UTTAR PRADESH -

11, Year & Month of Manufacture  JAN-2023 12. Cublc Capaclly 44

13. Engine Number ; RNJSNDA1685

14, Chassis Number ~ MBNGAAJKAPRKQ1061 17. Seating Capacty Including Driver 1
15. Make of Vehicie MAHINDRA

16. Type ot Body/Model NA/47S

Rullance General Insurance Com . .ot ¥
pany Limited. IRDAI Reglstration No. 103 An 150 9001:2015 Certl ed Company
gglg:r;;::n:g?“ ?E:.: Rslisam Genara! lnsurance Campany Limited, 6th Fleor Oterol Commorz, Intematianal Business Park, Oberol Gargen
v 03s Highway, Goregaon (East). Mumbal - 4 : '
& . Mumbal - 400 063.
Corporate Identity No. USSG03MH2000PLC 128300, UIN: IRDAN1DIRPOD12v02100001, Trado Loge dislayed above belongs to A QEELER3IAn
ale Ummited ond used by Relance General Insurance Company Limited under License. RG!!MCO\IFCOEJ&TPSN&. 1.1A1011E.
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Know your Polley

‘ hcle delails.
Rememzer 1o caraluly go through the R sk Assumpyen Letter and confirm your pesanal as we'l as your vehd

ches.

5903908 (Pakd)) or vsil any of our bran

In case of any d screpancy ntre palicy datals, alndy rever within 15 days from the paiicy startdate on 077 ad_ up3 rC ¢y better and leam more aboul the palicy
Kindly reler 1o the Key Feaiure Document 2nd Palicy Yord ng ot wwa.rdliarcegeneral.co.in lo unders W; Y”;:_'I?m and Conditions cf th's Palicy.
FoverDges, add-an covers and Polcy Exclusion. This document Is a slalement of the specfic provisians that farm

What documents do You require for making any change to your Policy

lion/address
1. Changes In vohiclo mako & modol'cublc capacity/sonting capacity/engine & chassls noJtyoar of mmm.numrng_iimlloﬂ nn::‘cl
Documents requirad:  Letter for change, palcy copy and registration certificale copy along with additional premium cheque, f applicable.
2 Changes In eloctrical and non olectrical accessorlos/CNGLPG kit

far
Documents roquired: Leter for gdd tion, pol“ Cy copy, Involics copy of acoessorles, endarsed regisralion cerificate copy (for CHGAPG kil) and cheque
additonal premium,

3. Changoes In Ninancler detalls (Hypnthnn‘ﬂomanmlru purchase)

Documents requimd:  Letter for change, policy copy, endorsed registraticn cetificate copy 2nd no objectlon cerdificale from Fnander [not mandatory for
deletion, It regis:mllm certficate wpy s undursad)

How to register a Claim - Cashless ) : F
Report vehicle Claim reglstration Survay, Documcnlwrmcalion Cashless Amount Vehicle
at Network Garagoe by Notwork Garage Loss Assessment & Ro-ln-pnctlon - Confirmation _ Delivery
rl-low to reglstara Clalm Relmbursement s Yorid Cip
“, ‘ ‘ r ‘. .
¥ W ¥ . ¥
Reglstration Report Vehicle Sunmy.warﬁan! Vehicle Submission of Clalm Sottlomer
of Claim at Garage verification,Loss Assessment Daollvery Original Repalr Bills + 1o Customer
and Ra-lnspectloa Payment Recelpt
;_‘Whatdocuments do you requlns to reglsmr a Clalm p
1. Claim form duly filled and signed (company stamp h cass of company registered vehicles)
2 Regstration capy
3. Driving License of the driver at the tme dbss
4, Policy copy
5. Vehide fitness corlicate P
6.  Vehide route parma V)
7.  Veh'de carriage permit [ " g
8. Road lax copy

9. LoadChalan (fappicable) ("

Noto: 1. As soon as a dalm occurs, plem kmwhnwatdy alour call centra 022 48503009 (Paid). Delay In intimation wou'd result In the viclation of policy
conditon

2. Any addonal document, lrer,u!rad.wlbo Informed.
ruw to renew your, ec;l!‘cy cnnvenlnmly; :

e == w7 PaymentModes >

n | \ _;' — ‘ lnllmolhlnklnq
www | = '

| = Cheque/DD

-

-

Vialt reliancagenaral.co.in Call 1800 3000 Submit n chequaDD |
and renaw #long with signed Renewnl Notice
and repew online to branch/agent and renew I == crawes e
-( . __-—_‘__-___"——.____
& 1=

ellance Generol Insurance Company Limited. IRDAI Registration No. 103 AnliSO Iou
:ogluund & Corporate Office: erlanco Ganmﬂ lnsuranoo Company Limited, 6lh Flocr, Oberoi Commars fnteee. . ¥ Zn'ls Centified Comnan.

e Paidaaa (T B
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£330 !

022-4890 3009 pss

1800 3009 ey
A8 ' i 74004 22200 vy
e 00 &) ) R) ®) |
L A 0.0 0.0 70300000
Note S A GRS U SURR A % L IRTA R EA TS E3 ha1
= ] e ~ W3 B BEENEF 353,20 " AT FtERSSALS .in
The Insured's Declared Value (IDV) of the vehicls will be decmed to be the 'SUM INSURED' for the purpose of this 2

ariff vl be fixed 2t the
commencement ef each pol ey penod for each Insured vehizle. il

The IDV of the veh:cle is 1o be fixed on the basis of
atthe commencement of insurance ! renswal, and

manufacturers’ listed seling pnce of the brand & mode! as the vehicle propased fo insurance
adjusted for depredialion as per pelicy wordings.

Détalls ol ProvioUs InSUraico

Full Name of previous insurer
Address

16
47,
48.  Policy Number
48
0,

Previous policy Expiry

Package Palicy [0 uabiity Only [0 ©Other (Tobe descibe)
NO CLAIM BONUS allowed under previous palicy (3) 0.0

51.  Clalms taken In previous palicy

Type of cover: @

D Yes D No

Ifyes, No. of Claims

52.  Are you enlilled to No Claim Bonus { O ves Mo
I yes, please submit/attached proof thereof

Claims Amount¥

[0 cheguesDD Chegue /DD No.
Cheque/DD Date

O Cash'D Credil Card [J Others
Proposer’'s Bank Details

53 Name of the Bank Acocount Holder -

54, Bank Account No.: 54. Account: ( y O Saving [0 curenm
56. Name of the Bank g

57. Branch

L
sa MICR Code (9 digit MICR code number of the bank and branch a ear onthe
chegque Issued by the bank) £ 3

59.  IFSC Code (11 character code appearing on your cheque leaf)

| understand that any refund due on the premium payment / any payment / daims to be drectly crecited to my aforesald Bank Account.”
*As per IRDAI, its mandatory thal al payments made to the insured are only through electronic mode.

IV/a hersby dedlare thal the stalements made by mefus in this Proposal Ferm are true to the best of my/our knowledge end belel and IWe hereby
agree that this declaration shall form the basis of the contract between me/us and RELIANCE Genera! Insurance Company Limited. [/We also
dedare (ha!, If any additions or allerations are carried out after lhe submission of this propesal form, then the same would ba conveyed o the
insurers immedialely. 'We hereby declare thal the conlents of the form and documents have been fully explained to mefus and that IAYe have fully
undarslood the significance of the proposed contracl. UWe agree to accept a policy subject lo Lhe condilion prescribed by the company = | have read
and understood the brochure, prospecius, sales literature & Policy wordings and confimm to abide by the same. = L\We declare Lha! the rate o NCB
stated above by me'us Is correct and Lhat no daim has arisen In the expiring policy (copy of the policy enclosed). « LWe further undertaka thal, i this
dedaration Is found to be Incorrect, 2!l benefits under the policy In respect of section | of the policy will stand forfeited. « IW¥e further understand and
agree thal RELIANCE General Insurance will seek conlirmation of above stated delals from my/our previous insurers. Pending receipt of necessary
confirmation, U'We agree thal, Lhough coverage under the policy will ba available to mefus, RELIANCE General Insurance wil be liabl= to rel=ase tha
paymen! towards any claims under section | of the palicy only after a confirmation In this regard Is received. In he even! th's declaraten is found to
be incorrect, any and all coverage avallable under section | of the policy from the date of commencement of the policy shall stand aulomatically
forfeitad. Further, any survey arranged/allowed by RELIANCE General Insurance of the meter vehicle, pending confirmation of the dedaratien from
mylour previous Insurers, shall be without prejudice to any of the rights and remedies available lo RELIANCE Generza! Insurance as contained hereln
and under the relevant laws and regulations. - INVe acknowledge and agree thal, Pending receipt of confirmalion cf the declaration from mylour
previous Insurers, the “cash-less repalr facility” provided by RELIANCE General Insurance shall stand suspended. = IN%e glso shall endeavour lo
procure the renewal notice and pass on the same 1o RELIANCE General Insurance immedialely upan the receipt of such renewal notice. Mode of
Payment: Secure your payment by cheque/DD favouring Reliance General Insurance CO.Ltd. This policy shall b voidable at Ihe option of the
Company in the event of mis-represenlation, mis-description of nandisclosure of any malerlal particulars by the Proposer. Any person who,
knowingly and wilh intent to defraud the Insurance Company ar ather persons, files a proposal fo insurance cenlaining any false information, or
conceals for the purpose of misleading, Information, Information conceming any fact material therelo, commits a fraudulent act which wil render the
policy vodable at the company’s sole discrelion and resull In a denial of Insurance benefits.» L\We here by state thal the above mentioned address
shall be laken as address en record for the purpose of GST. « UWe hereby confirm that the contents of the proposal farm and connecled documents
have been fully exEIalQed to me/us and We have fully understood the significance of the proposed contract

-
This pruposal_forrm_\_vas compleled by

/- You can support our Go Green Initiative by saying *No" to Policy kit, Renewal Notice and Other Communicaions hard copy. We wil b
% sending you a digilally signed soft copy on your registered Email ID & Mobile number.
Hard copy required O vYes O N

Hame

Place :

:.ul'r;“rncd.: .crIlll lnwrara:;l Company Limited. IRDAI Reglstration No. 103 An IS0 9001:2015 Certified camp&ﬂfﬂ
eglsie orporate Office: Reliance General Insurance Company Limited Com tonal Business Park, Cberol Gardan

City, O VWeslern Express Highway, Goregaon (East), Mumbal - 403 0?3 i g

Corperate Identity No. UE6503M :

H2000PLC128200. UIN: IRDAMN103RPOD12V02100001. Ti u Anil Dhirushal Ambani
i . Trade Logo ¢! d above belongs 1o
Ventures Privals Limted and used by Rellance General Insurance Company Limited under Ur:e:s:gl:st::‘ggd-cc?&%}PS'\ML 1.4710115.
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2

FProhibitionof Rebates =Setlion’41/ol the lnsirance Att,

4938 aspmendéd bylisUrancelaws {Amentdmeril) Act2015:

No person shall allow or offer to allow, elther direclly or indirectly, as an inducement lo 2ny person KRk ou:?hl' re;‘::n?i;;z:t;:;ai?e ori
insurance in respact of any kind of risk relating 1o lives or property In India, any reba.te of the whole or part of (e t any rebate, except st
rebate of the premium shown on the policy, nar shall any person taking out or renewing or conlinuing 2 policy accept any ‘

rebate as may be allowed in accordance with the published prospectuses cr tables of the insurer.

Any person making default In complying wilh the provisians of this section shall be liable for a penalty which may exiend fo len Iakh nupees

Supporting Confirmation’of AgenUBrokor/SM/CSO ]
I confirm the above signature to be of the registered owner of the vehide proposed for insurance

Name of IRDA AgenVBroker O wm [J M
Plzce:
Date :
(In case of Direct Business, Name & Signalure of CSO / SM Lo be taken) ) Signature of IRDAI igent/Broker
./'
*‘ f ‘ k
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” Limits of lability t PAcover for owner driver under section Il CSI 20.0() Under Secticn I (1)(1) of the Pelicy-Death of or badily INuny s pay-~= =~

persen so far as It is nece: rements of the Mator Vehicle Act, 1838.(b) Under Secten I (1){i) of the
Pelicy-Damage to pl‘nperl;f;ﬁlgrﬁh:ﬁe::r;:ec:f;f:::g:; ng to the insured or held In {rusi er in the custody of cantrol of the
insured up to the imits specfied- (TPPD 1 Sum Insured - T 7,50,0001-, TPPD 2 Sum Insured - T £.000%). )
Limltations as o uso :  The policy couers the use only under a pormit within the mean'rg ¢f Motor Vehide Act, 1883 er such a carria.ga falling under
sub-section (3) of Sec 66 of the Molor Vehicle Act, 1938. The Policy covers use for any purpose other Lhan: (s) Organized
racing (b) Pace making (c) Speed testing (d) Relinblily Irals.
Deduclidlo under Soctiond  : (1) Compulsory deduct ble T3515 0-() Additonal compulsery deducte T0 (1) Vo'untery decuctible T 0.0/

Persons/Classes of parsons  :  Whon the vohiclo I3 used for transport of goads Any parson Incudng insured.

entitled to drive Pravided that a person criving holds a valid driving license at the tme cf the accident and Is not disqualified from haiding o
oblaining such a l'canse. Provided thol the person haldng B valkd leamer’s license may drive the vehiclo when nol used ro;
the transport of goods al the ime of e accident and thal such 8 person salisfies the requirements of Rule 3 of the Cenlra
Mctor Veh'cles Rules, 1939, p

Compulsory PA cover for owner driver :

Insured is not eligible for the Compulsary PA cover far owner driver In this policy 23 tha sama has nol been opled for the reasons allowed as per molcr larfl and
rolevant droutarsinolifications issued by the regulator in this regard.

In caso you have missed R, please opt for the compu'sory PA cover by payment of an additional premium of Rs. 7504~ Liablity of Insurance campany shall
commence from the date of lssuance of endorsement.

I V/e herebry declare that I we ho'd &n effective Personal Accident Insurance Policy / Computsory Persanal Accident (CPA) for Owner-Driver in ciher vehides
cavering Death & Permanent Disabikty (Total and Partial) wheteby the Sum Insured limit ks of 1500.000 or more.

I Ve hereby declare that I/ we do not hod a vafid Molor Driving Feense, and WWe am/are aware Ihat Compulsory Personal Accident covering Death & Permarent
Disabiley (Total and Partial) for Owner-Driver of St 1500,000 will not be applied (o this polcy. -

"It Is hereby daclared and agreed that all pre-existing damages 1o the vehldie having occured prior 1o the commencement of cover are excluded from the scopa of
the policy” ‘
The NCB provided Is on Basic OD Premlum excluding Add-on wherever applicable. The pelicy wording with detaled terms, condilicns and excusians are avalabie
on our websie www. reliancegeneral.co.ln
Statutory Provislons @ (
*As per Section 146 of the Motor Vehide Act, 1988 1L Is Mandalory lo have your vehlde insured aganst Lhird party nsk.®
As por Section 186 of the Molor Vehide Act, 1583 driving en uninsured vehide Is punlshable wih fine or Rs. 2000 andior Imprisonment up to 3 menlhs for the first
cflence and fire of Rs. 4000 and/or Imprisonment up ta 3 months for the second affence.”
IWe horeby certify that the Palicy to which the certificate relates as we'l as this certificate of Insurance are lssued In accordance wih the provision of Chaoler X and
Chapler X1 of MLV. Act, 1885. ,

Nole: In the event of dishanor of cheque, his policy documen! automalicaly slands cancelled from Inception irrespectve of whether a separsle communication Is
sant or nol.

Saleguard your transaction by paying your promium via c;mua cheque/DD In favour of Rellance General Insurance Co, Lid.
Tho polisy has been issued basad on the informalion provided by you and the pelicy Is nat valid If any of the information provided is Incomrest. Sutject otherwise lo
the lerms, conditicns and exclusions of the Reliance Miscellaneous and Spedial Types of Vehicles Package Policy Canlficate Cum Pelicy Schedule. In wilness
whereo! this Policy has been signed at Mumbal on policy tax Involce dale In lleu of Proposal/Covemots No. as menboned In the polcy.

This document shall ba treated as a Tax Invaica as per Rule 40 of the Centul Goods and Services Tax Rules 2017,

Updaling Registration Number of vehicies within 15 days of policy Inception Is MANDATORY as per IRDA. Kindly provide the same ta your Agenl/Qur Call
cenbre/Follcy lssuing Branch (Applcable for polcies booked wilhout Reg'slration No of vehides).

IMPORTANT NOTICE : The Insured Is not indemnified If the vehicie is used or driven otherwise than in accordance with this Schedule. Arry payment made by e
Campany by reason of wider larms appearing in the Certificale In order ta comply with the Motor Vehidie Act, 1888 is recoverable from the Insured. Ses the dauss
haaded '"AVOIDANCE OF CERTAIN TERMS AND RIGHT OF RECOVERY". For legal Interpretation, English version will hold good.

In ease of a renewal, the benefits providad under the policy and'or lerms end conditons of the palicy Incuding premium rate may be subject to changs.
As por National Highways Authonty of Incia, kindly ensure to offixed FASTsg on your vehicle.

Grievance Clauso :-  For resclution of any query or grievance, Insured may conlact the respecive branch office of the Company or may call al 1800 30089 or
may wifte an email at rplcl services@relianceada com. In case Lhe Insured s not satisfied with the response of ho office, insured may
conlact the Nodal Grievance Officer of the Company al rgid grievances@rellanceada com. In the event of unsalisfaciery respansa from
the Noda! Grievance Officer, Insured may email lo Head Grievance Officer at rpiclheadgrisvances@rellanceada.com. In the avent ¢’
unsalisfactory response from the Head Grievance Officer, hefshe may, subject to vested jurisdiction, approach the Insurancs Dmbudsman
Jor the redressal of grievance. Detalls of the offices cf the Insurance Ombudsman are avallable al IRDA) webs!ts waw.irda.gov.In or on

/-‘démpany website www.rellancegeneral.co.ln of on waw.gbic.co In. The Insured may plso conlact the foliowing office of Lhe Insuance

» '+ /Ombudsman within whose termtorial jurisdiction the branch or office of the Company is located.Office of the Insurance Ombudsman 3¢

«, ., “Floor Jeevan Sava Annexe,S. V. Road Sanlacruz (W), Mumbai - 400 054, Tel: 022 - 26105552 / 26106950 Fax: 022 - 25105052 Emal:

%" bmalokpal.mumbal@gbtic.con | Shrl. A. K Saheo Office of lhe Insurance Ombudsman, Jeevan Darshan Bidg., 3rd Floor,C.T.S. No.s. 185
(} ;’ " 1o 108,N.C. Kefkar Road, Narayan Peth, Pune —411 030, Tel: 02041312555 Emall: bma'okpal pune@gblc.coin

I
:::! W evenl of a daim, please call quoting your Policy No. on 022 489023009({Paid) and regisler your claim Immedialely within 7days from Ihe dato of
N



